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Report of committee on Central Sheep 
and \Vool Research Institute, 

A vikanagar, Rajasthan 

2835. SHRI B. D. SINGH: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) whether it is a fact that a six-
member Expert Committee has found 
serious irregularities and malpractices 
in the functioning of the Central Sheep 
and Wool Research Institutet A Vlka-
nagar, Rajasthan; 
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(b) if 5\), the salient features of 
the disclosure made by the Expert 
Committee; and 

(c) the action proposed to be taken 
by Government in the matter? 

THE MINISTER OF STATE IN 
'THE l\UNIST.R.Y OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R.. V. SWAMINATHAN): (a) to 
(CI Part-I of the Expert Committee's 
re~ort in respect of the Central Sheep 
and Wool Research Institute, Avika-
nagar. has been received so far. 

Findings of the report are under 
<,onsidera tion of the Indian Council of 
Agricultural Research. 
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Development of non-cement 
Building Materfal 

2837. SHRI KRISHNA ~ATAP 

SINGH: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether Government have 
asked the Cement Corporation o'f 
India to develop non-cement building 
materials and cement mixtures which 
are cheaper and equally effectiV'\:!; and 

(b) if s0, the details in this respect 
and whether any such material has 
sin~ been developed? 

THE MINISTER OF PARLIAl\IEN .. 
TARY AFFAIRS AND \VORKS AND 
HOUSING (SHHI BHISHl\IA NARAIN 
SINGH): (a) NO, Sir. 

(b) Does not arise. 

Spray on coconut Trees in Kerala 

2838. SHRI A. NEELALOHITHA-
DASAN: Will the Minister of AGRI-
CULTURE be pleased to :,tate: 

(a) whether the Government of 
. Kerala has submith~d any scheme on 
comprehensive spraying of coconut 
trees as well as removal and rehabi-
litation of diseased plants fOr the 
assistance 'from LC.A.R. and Central 
Government; 

(b) if SO, the details of the scheme; 

(c) the action taken by the Central 
Govemment on it: and 

( d) the action, the Central Gowrn-
ment propose to take further? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir. 

(b} The Government of Kerala has 
requested central assistance in support 
of the following two schemes which 
they have sanctioned and imp!ement-
ed: 

(i) Scheme for spraying coconut 
palms to control leaf rot disease. 

(ii) Comprehensive Coconut Deve-
lopment Programme. 

For the first scheme they have san-
ctioned an amount of Rs. 167.50 lakbs 
for 1980-81 as against an estimated 
expenditure of Rs. 645.45 lakhs. The 
difference of the amounts is to be re-
covered from the coconut growers. This 
programme envisages two rounds of 




